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The Uttarakhand State Agricultural Produce And Livestock
Marketing (Promotion & Facilitation) (Amendment) Bill,

2021

(Uttarakhand Bill DOweveiiriiiiieenn2020)

Further to amend the Uttarakh
Marketing (Promotion & Faci

A
Bill

and State Agricultural Produce And Livestock
litation) Act, 2020

Be it enacted by the Uttarakhand State Legislative Assembly in the
Seventy second year of the Republic of India as follows:

Short Title and
commencement

Amendment of Section 87

(1) This Act may be called “the Uttarakhand
State Agricultural Produce and Livestock
Marketing  (Promotion & Facilitation)
(Amendment) Act, 2021”

(2) It shall come into force at once.

In clause 1 of section 87 of The Uttarakhand
State Agricultural Produce and Livestock
Marketing  (Promoation & Facilitation)
Act,2020 after first proviso a new proviso
shall be inserted as follows, namely:-
Provided further that the chairperson may
be appointed by the state government for
the first time, or on intervals between two
tenures or for some other reason in the case
of vacancy for a period not exceeding one
year at a time.
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Statement of Objects and Reasons

In Uttarakhand State Agricultural Produce and Livestock
Marketing (Promotion and F acilitation) Act, 2020, it is necessary
to remove the difficultics faced in appointing the post of Chairman
of the State Agricultural Marketing Board.

3. P or the fulfilment of the aforesaid objective amendment in
section 87 is proposed by this Bill.
3. The proposed Bill fulfies aforesaid objective.

Subodh Uniyal
Minister
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